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Title: Introduction of the Patents (Amendment) Bill, 1998 (Amendment of Section 5, etc.).

1530 hrs

it IZIER WE (FERHT): WA Heted, § v w3 g f 9 afufm, 3w # 3R weiys A At fadas # quwenfug s
Y AL JF S

MR. CHAIRMAN: The question is:
"That leave be granted to introduce a Bill further to amend the Patents Act, 1970."

The motion was adopted.
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